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CENTRAL ELECTRICITY 
REGULATORY COMMISSION 

3' & 41 Floor, Chaiir1trlok Building, 36 - Janpath, New Delhi-110001, Phone: 23353503. . 
Fax :23753923, Wehsile : www.cercind.fjov.io  ............ 

Petition No. 12611U2023 Dated: 7.7.2023 
NOTICE UNDER CLAUSE (a) OF SUBSECTION (5) OF 

SECTION 15 OF THE ELECTRICITY ACT, 2003 
An application under Sections 14, and 15 of the Electricity Act, 
2003 (the Act) has been made by KPS2 Transmission Limited, 
B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110016 
to establish Inter-State Transmission System for 'Establishment 
of Khavda Pooling Station-2 (KPS2) in Khavda RE Park" on 
Build, Own, Operate and Transfer basis (hereinafter referred to 
as "the Project") consisting of the following elements: 

S. Scheduled COD 
No Name of the TransmIssion Element In months from 

Effective Date 
1. Establishment of765/400kV, 4X15001VIVA, KPS2 21 months 

(GIS) with 2x330 WAR 765 kV bus reactor and from the 
2x125 MVAR 400kV bus reactor. effective 1500M VA, 765/400kV lCT-4 nos. date (13x500 MVAlncluding one spare unit) 
765 kV ICT bays —4 nos, 400 kV lOT bays-4 nos. 
765 kV line bays —2 nos. 400 kV line bays-3 nos. 
(3 no. of bays considered at present, one each for 
NTPC. GSECL& GIPCL) 
1x330 MVAr, 765 kV bus reactor-2 
(7x110 MVAr, including one spare unit) 
765 kV reactor bay —2 1x125 MVAr 400 kV bus 
reactor-2 
400 kV reactor bay —2 
765 kV bus sectionalizer bay-2 
400 kV bus sectionalizer bay —2 
Adequate space for future expansion of 5x1500 
MVA7651400 kV lCT's 
Bus sectionallzer at 765kV & 400kV, 
On each bus section, there shall be 2x1500MVA 
765/400kv ICTs, 1x330MVAr, 765 kV & 
1x125MVAr 420kV bus reactor with space for 
future expansion. 
Bus sectionalizer at 765 kV level shall normally be 
closed and bus sectionalizer at 400 kV level shall 
normally be open. 
Future provisions: 
Space for 765/400 kV lCTs along with bays: 5 nos. 
765kV line baywith switchable line reactor: 10 nos. 
400kV line bay with switchable line reactor: 12 nos. 
8000MW, ±800kV HVDC Converter station 
(LCC). 
To take care of any drawal needs of area in future: 
400/220 kV ICT. 2 nos. 
220 kV line bays: 4 nos. 

Note: The above scheme shall be implemented with an 
imp ementation timeframe of 21 months from SPy transfer and 
matching with the implementation timeframe of Transmission 
scheme for injection beyond 3 G RE power at Khavda PSI'. 
2. The applicant has been selected as the Transmission Service 

Provider with the lowest levelized transmission charges of 
696.81 million on the basis of the competitive bidding carried out 
by REC Power Development and Consultancy Limited 
(RECPDCL), in accordance with the Guidelines issued by the 
Central Government underSection 63 of theAct. 

3. The Central Transmission Utility of India Limited vide its letter 
dated 27.4.2023 has recommended for the grant of transmission 
licence to the applicant to establish the proposed transmission 
System. 

4. Based on material available on record, the Commission has, vide 
order dated 6.7.2023 in Petition No. 126/T112023, proposed to 
issue transmission licence to the applicant for establishing the 
transmission system as noted in para 1 above. 

5. Acopy of the application, along with its annexures and enclosures, 
made by the applicant for the grant of inter-State transmission 
licence to KPS2 Transmission Limited. (Now known as 
POWERGRID KPS2 Transmission Limited) before the 
Commission can be accessed at the website www.powergrid.in( 
subsidiaries or inspected by any person in the Commission's 
office by following the laid down procedure. 

6. Notice is hereby given in pursuance of clause (a) of sub-section 
(5) of Section 15 of theAct that suggestions or objections, if any, to 
the Commission's proposal to grant transmission licence to the 
applicant, as aforesaid, be sent to the undersigned by 24.7.2023 
at the above noted address. The suggestions or objections 
received after the specified date shall not be considered. 

7. The application shall be taken up for further hearing by the 
Commission on 26.7.2023. Any person who files suggestions or 
objections may in his/her discretion attend the hearing, for which 
no TA/DAshali be paid by the Commission. Sd!- 

(Harpreet Singh Pruthi) 
Secretary 

intersection needs to be 
er1y designed keeping in 

$ct.iiii. 1'1 

I UNIVERSITY 
T.jkti. Itanaqar -791 112 
hone No. 0360-2279027 
'253, Fax: 0360-2277889 

frPr 
OF INDIA LTD. 

J,bJ 
IID1!ae&oo1e30915 
RadNewOeIIi, - 110 070 

M111. Web o m 

IDLOERS 

OF THE COMPANY 
PROTECTION FUND 
ant to the provisions of investor 
Ong, Audit, Transfer and Refund) 
shine the Final dividend declared 
unclaimed for a period of seven 
19.10.2023. The corresponding 

'en consecutive years will also be 
:ues. 

is iEPF where there is a specific 
such shares or where the shares 
as Act, 1996, 

communicated individually to the 
shares liable to be transferred to 
'mareholders concerned may refer 
the details of their unencashed 

iJdend declared for the financial 
ames due for transfer to the lEPF. 

cal farm and whose shares are 
mce that the Company would be 
ho original held by them for the 
i such Issue, the Company shall 
n to convert the duplicate share 
hares in favour of IEPF Authority. 
s:ered in the name of original 
ml be deemed non-negotiable. 
lenalized form may note that the 
I corporate action for transfer of 
PF Authority. 

made available by the Company 
d4 C0NC0R_IEPF.pdf) shall be 
matter of transfer of shares to 

nmunication from the concerned 
nrpany with a view to adhering 
e the unclaimed final dividend 
18.11.2023. The corresponding 

i consecutive years, shall also be 
notice, 

orspany in respect of unclaimed 
IF.  Shareholders may claim the 
Ito lEPF including all benefits 
F Authority after following the 

;y claim(s)/queries in respect of 
n the above matter, may contact 
Agents, M/s Beetal Financial & 
thor, 99, Madangir, Behind Local 
961281/82/83; email: beetalrta@  

or Corporation of India Limited 
sdl- 

tvculive Director (Finance) & CS 

I 
Vheru 

Interest 
agoinsti 
The bert 
hereinI 
The boni 
Punjab  

Ni 

Mat 

Kud 

I 
I 

ate: 05 
ace: Ks 

Li4 

Lot. 
Na. 

2. 

Di 
F' 

I 

I 


